
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A. No.4230/2015 

 
Thursday, this the 22nd day of March 2018 

 
Hon’ble Mr. Justice Permod Kohli, Chairman 

Hon’ble Mr. K.N. Shrivastava, Member (A) 
 
1. Atul Krishna Goswami, Inspector 
 Aged about 44 years 
 s/o late Sh. J B Goswami 
 r/o H.No.649, Sec-1, Vasundhara 
 Ghaziabad – 201 012, UP 
 
2. Naveen Anand, Inspector 
 Aged about 46 years 
 s/o late Sh. V K Anand 
 r/o B-8/17, Sec 4, Rohini 
 Delhi 
 
3. Parmod Kumar Yadav, Inspector 
 Aged about 41 years 
 s/o Sh. Paltu Ram Yadav 
 r/o G-135, New Palam Vihar 
 Phase I, Gurgaon, Haryana – 122 017 
 
4. Naresh Kaushik, Inspector 
 Aged about 46 years 
 s/o Sh. Onkar Prasad 
 r/o CU-8, Pitampura 
 New Delhi – 110 088 

..Applicants 
(Mr. M K Bhardwaj, Advocate) 
 

Versus 
 

Union of India & others through 
 
1. The Secretary (Revenue) 
 Ministry of Finance 
 North Block, New Delhi 
 
2. Central Board of Direct Taxes 
 North Block, New Delhi 
 Through its Chairperson 
 
3. The Principal Chief Commissioner of Income Tax 
 (CCA) 
 Delhi, CR Building 
 New Delhi  
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4. Sujeet Kumar  
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
5. Viveknand 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
6. Sita Rani 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
  
7. Hari Mohan Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
8. Sunil Kumar Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
9. Lokesh Kumar Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
10. Subhash Chand 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
11. Mukesh Kumar 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
12. Pradeep 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
13. Tilak Raj 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
14. Vasu Jajoria 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
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15. Sheetal 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
16. Naveen Kumar 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
17. Magan Lal Veena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
18. Chet Ram Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
19. Bhambhoo Ram Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
20. Kanuj Sehra 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
21. Kamal Kumar Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 
 
22. Chandra Prakash Meena 
 Serving as Income Tax Office 
 O/o Principal CCIT, CCA 
 CR Building, New Delhi 

..Respondents 
(Mr. Hanu Bhasker, Advocate) 
 

O R D E R (ORAL) 
 
Mr. K.N. Shrivastava: 
 
 

 
 Learned counsel for the parties are ad idem that the issue raised in 

this O.A. is identical to those in O.A. Nos.1596/2017 & 1111/2017, who have 

been disposed of by this Tribunal by a common order dated 21.03.2018.  
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2. Accordingly, this O.A. is also disposed of in terms of the order dated 

21.03.2018 in O.A. Nos.1596/2017 & 1111/2017. There shall be no order to 

costs. 

 

 
( K.N. Shrivastava )               ( Justice Permod Kohli ) 
  Member (A)                    Chairman 
 
March 22, 2018 
/sunil/ 


